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STATE OF HARYANA ... APPELLANT

VERSUS

BALWANT S| NGH .. . RESPONDENT

Date : 13/02/2003 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Appellant (s) M. Praveen Kumar Rai, Adv.
for Ms. H Wahi, Adv.
For Respondent (s) M. Sanjay Sarin, Adv.
Ms. Manjula Qupta, Adv.
for M. Ashok Mathur, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
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M. Praveen Kumar Rai, |earned counsel for the

appel lant-State started his argunents at 12.45 and
concluded at 2.20 p.m After that, M. Sanjay Sarin,
| earned counsel for the respondent argued the matter for
10 m nutes.

Argunments concl uded.

Judgnent reserved.

. SP1

Sarita (Shel l'y Sengupt a)
Court Master



